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T8 ATAFEAT F AN A ATAT G L@ AT A 41 TETH AFHTET % Ih FrAd | ITA
8 3T 3T fRaas AtRat g Adrerr & ST gdr ¢ |

TTEA
HET TS T & a9 ot & NH47 % .38, 30 & .. 63 & forw speier it ST ATedT /<=t e
AT GCAAT QiR I 1 wierg fRaor

TS T ATH: TET TS ret %1 AT TaTE

EQEE] A €T A FTIFR || G FTTFQ | S FT1 &=rwe C\LEIRERT

Al (o ghTs) (FFIR)

1 2 3 4 5 6

AT HT AT TRAT
ey 7 AT |
1 176/1 IGELl TR 0.03 (F%aT) 0.03
2 [176/2 |t e | 0.003 EFeE )| 0.003]
3 177 |Fsfr = || 0.06 GFmw )| 0.06|
l4 2971 |Fsfr = || 0.05 GFmw)| 0.05|
5 29/2 Forsft FHI 0.04 (FF5T) 0.04
6 30 |Frsfr [miF= || 0.04 GFoR)| 0.04|
7 132/1 |Fsfr = || 0.0161 7o )| 0.0161]
8 13213 |t = || 0.07 GForm)| 0.07|
9 32/4/1 Forsft AT 0.04 (FFo1) 0.04
10 |133/1 |Frsfr [miF= || 0.04 GFow)| 0.04|
11 13312 |Fsfr = || 0.03 GFmrm)| 0.03|
2 |l3s2 |t = || 0.04 GFom)| 0.04
13 383/1 Forsft T 0.0325 (357 0.0325
14 |38312 |Frsfr [l || 0.02 GFoER)| 0.02]
15 385 Frsft [ 0.02 (FF=R) 0.02
16 387 Frsft (e 0.01 ZF=R) 0.01
17 388 Forsft T 0.06 (3517 0.06
18 |[389/1 |[Frsfr [miF=r || 0.04 GFow)| 0.04
19 389/2 Frsft [ 0.01 ZF=R) 0.01
20 389/3 Frsft [ 0.01 ZF=R) 0.01
21 390/1 BEL Tt 0.02 (F%aT) 0.02
22 la2sin |t [miF= || 0.03 GFow)| 0.03
23 428/2 st T 0.0152 (FFor7 ) 0.0152
24 428/3 Frsft FHIT 0.005 (FFr7 ) 0.005
25 428/4 Forsft e 0.002 (ZF5r7 ) 0.002
26 428/5 Forsft e 0.002 (FFor7 ) 0.002




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

27 428/6 Forsft At 0.003 (ZF17 ) 0.003
28 |la28r7 |[Frsfr it | 0.003 EFEm )| 0.003
29 429/1/1/1 Forsft e 0.0025 (Z57) 0.0025
30 429/1/1/2 Forsft e 0.0025 (F%7) 0.0025
31 429/3 Forsft e 0.0025 (Z%7) 0.0025
32 |las3inn Rk [ || 0.06 GFow)| 0.06
33 433/1/1/2 Forsft e 0.0082 (Z57) 0.0082
34 436 BEL LUIET: RS 0.05 (F%aT) 0.05
35 441/1/1 IGEil LUIET RS 0.025 (gFa7) 0.025
36 |l4a1/1/3/11 |[Frsfr i || 0.01 GFm)| 0.01|
37 441/1/3/2 Forsft e 0.03 (ZF5) 0.03
38 |l453 |Fsfr = || 0.03 GFEE)| 0.03]
N |Fsfr = || 0.04 GFEw)| 0.04
40 |ls12 |Fsft [ || 0.01 GForm)| 0.01]
41 461/3 IGELl LU IET Y 0.07 (F%aT) 0.07
42 |las1/4 |Fsfr = || 0.02 GFEE)| 0.02)
43 |66 |Fsfr = || 0.025 EFmw )| 0.025|
44 |us st [ || 0.07 G| 0.07
45 488 Forsft e 0.05 (Z%57) 0.05
46 |l62r1 |Fsfr = || 0.025 EFEw )| 0.025|
47 |le22 |Fsfr = || 0.03 GFmrm)| 0.03|
R |[Frsfr i || 0.04 GFow)| 0.04|
49 63 IGEl LD T R 0.14 (F%F7T) 0.14
50  |l64 |Fsfr = || 0.09 EFEw )| 0.09)
AT T AT SHALT

51 499/1/2 BEL (3= 0.0728 (F#aX ) 0.0728
52 502/1/2 Forsfi e 0.0715 (Z%07) 0.0715
AT T AT WSTETT

53 101/1 Forsfr e 0.0433 (ZF5T) 0.0433
54 104/1/1 [GEl LU IETES 0.057 (F%a7 ) 0.057
55 104/2/1 Forsfi e 0.136 (ZF017 ) 0.136
T T AT TEEET

56 18/1/2/2 Forsfr e 0.06 (ZF5T7) 0.06
57 18/2/1/3 Forsft T 0.136 (ZF017 ) 0.136
58 27/1 Forsft e 0.0695 (Z%7) 0.0695
59 28/1/1 Forsfr e 0.075 (ZF07 ) 0.075
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60 36/1/1 REL WF _ 0.07 ) 0.07
61 36/2 GEL ;”_; _ 0.005 (3% ) 0.005
62 38/2 Forsft T 0.0206 (FF) 0.0206
T T T GTAABE

63 29/2/2 Forsft e 0.021 BF=R) 0.021
64 30/1 GEL ;”_; _ 0.0408 (Z7) 0.0408
65 34/1/1/1 Forsft e 0.0119 GF=R) 0.0119)|
e 7 7T e |
66 552 Forsfr e 0.0291 (ZF57) 0.0291
67 |l553/1 |Fsfr = || 0.1367 EFmw )| 0.1367|
68  |l5532 |Fsfr = || 0.3366 (70w )| 0.3366|
b9 |i554 |[Frsfr i || 0.0273 GForw)| 0.0273)|
70 555 Forsfr T 0.0303 (ZF) 0.0303
171 1556 |Fsfr = || 0.1541 GFmw )| 0.1541]
72 |ls57/211 |Fsfr [ || 0.0991 EF=r )| 0.0991
73 5722 IFsfr [ofieee || 0.0091 G )| 0.0991|
74 558/10 Forsft e 0.0034 (ZF) 0.0034
75 |ls58/8 |Fsfr = || 0.0022 EF=w )| 0.0022|
76 |ls58/9 |Fsfr = || 0.004 EF=w )| 0.004|
77 |se7 |[Frsft e || 0.102 GFmm)| 0.102]
78 569 Forsfi e 0.0487 (Z%57) 0.0487
79 570 |Fsfr [ || 0.0337 EFmw )| 0.0337|
80 571 Forsft e 0.0366 (FF17) 0.0366
81 572 Forsft e 0.04 (ZFr7) 0.04
82 573 Forsfi T 0.0533 (3% ) 0.0533
83 |j574 |Frsfr [f=r || 0.1663 )| 0.1663)|
84 575/3 Forsft e 0.0363 (FFoI) 0.0363
85 617/1 [GEl LU IETES 0.012 (F%aT) 0.012
86 618 Forsfi e 0.0149 (ZFr7) 0.0149|
87 |i619 |Frsfr [mf=r || 0.0181 GFow)| 0.0181]
88 620 Forsft T 0.0189 (FFI) 0.0189
89 621/2 Forsft T 0.0274 (EZF=R) 0.0274
90 622 Forsft i 0.0318 (3F1) 0.0318
91 623 Forsfr e 0.0278 (Z%5T) 0.0278
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92 624/1 Forsfi T 0.0324 (ZFR) 0.0324
93 |l62412 |[Frsfr [ || 0.0329 GForw )| 0.0329
94 624/3 Forsft e 0.2565 (37 0.2565
95 624/5 Forsft e 0.3213 BF=R) 0.3213
96 624/6 Forsfi e 0.0337 ¥R 0.0337
o7 |l624s8 |[Frsfr [ || 0.0314 GFow)| 0.0314]
98 624/9 Forsft e 0.0209 (Z%57) 0.0209)
99 625 Forsft e 0.0176 (Z%7) 0.0176
100 |l626 Forsft e 0.0606 (377 0.0606
101 |le30r1 |Fsft e || 0.087 @EFmrm )| 0.087]
102 |le32 Forsft e 0.1596 (37 0.1596
103 |l633/1 |Fsfr = || 0.2576 7= )| 0.2576|
frfer 7 AT =TT |
104 |[175/1 |Fsft [ || 0.02 GForm)| 0.02)
105  |l8ors Forsft e 0.383 (3017 ) 0.383
frfer 7 AT A |
o6 |10 |Fsfr = || 0.3517 7o )| 0.3517|
AE |Fsft [f=r || 0.4778 GFmrm )| 0.4778|
108 13 IGEl LD T R 0.011 (3T ) 0.011
o9 |16 |Fsfr = || 0.2179 GFmrw )| 0.2179)
10 |18 |Fsfr = || 0.5108 EF=w )| 0.5108|
111 |l19r1 |Fsft e || 0.0744 GForm )| 0.0744]
112 19/2/1 IGELl LU IET Y 0.2355 (%37 ) 0.2355
13 |4 GEL ;”_; _ 0.0446 (ZF17 ) 0.0446
114 50/1 BEL Tt 0.23 (F%aT) 0.23
115 |i50/2 |Frsfr [mf=r || 0.3168 EFow)|| 0.3168
116 50/3 IGEl ROIETES 0.2911 (3T ) 0.2911
T T T FLATAL

117 1241/1 BEL ERIBRE 0.0138 (3% ) 0.0138
118 |[1263/4 |Frsfr [ || 0.0064 EFow)| 0.0964)|
119 1263/5 IGEl EXIRE 0.1047 (3%7%) 0.1047
120 12636 Forsft (e 0.0815 (Z%x7) 0.0815
121 |1267/3 Forsfi T 0.0159 (3% ) 0.0159)
122 |l2080/1 |Fsfr [t || 0.0025 EFEw )| 0.0025|
123 |l2080/2/1 Forsfr e 0.95 (ZF57) 0.95
124 2080/2/2 IGEil Tt 0.0737 (%37 0.0737
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125  |l2081 Forsft e 0.0358 (Z%7) 0.0358
126 [[2109/2/2/3 |[Frsfr i || 0.0056 EFow )| 0.0056
127 2109/2/2/4 [GELl LU IET Y 0.005 (%37 ) 0.005
128 |l2110 Forsft e 0.0288 (F%7) 0.0288
129 |l2160/2/2/1 Forsft e 0.023 (FFr7 ) 0.023
130 |[2160/4/1 |[Frsfr [ || 0.0119 GForw)|| 0.0119)
131 ||2180/2/2/5/1 Forsft e 0.1339 (ZF5T) 0.1339
132 |l2180/2/4/1/1 Forsft [T 0.0814 (F%x7) 0.0814
133 2180/2/4/2/1/2 |t ERIBpE 0.0145 (%37 ) 0.0145
1134 |[2186/1/1 |[Frsfr i || 0.0138 G| 0.0138)
135 |l2186/1/2/1 Forsft e 0.04 (ZF5T) 0.04
1136 |l2186/2/1/1 |Fsfr = || 0.04 GFEE)| 0.04
1137 |l2186/2/2/1 |Fsfr = || 0.0208 EF=w )| 0.0208)|
138 [[2195/1/1 |[Frsfr i || 0.0212 GFow )| 0.0212]
139 |[2195/2/1 Forsft e 0.0102 (Z%5) 0.0102
140 |l2195/3 |Fsfr == || 0.0109 T )| 0.0109|
141 ||2266/2 T :”_; _ 0.805 (ZFr ) 0.805
| Total| 11.169)

[T, & NHAI/LA/2017/3(a)-Notif/PIU-Indore/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th June, 2026

S.0. 3163(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH47 in the
stretch of land from Km. 30 to Km. 63 (SDO Office Bagli) in the district of DEWAS in the state of MADHYA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDO Bagli in writing and shall set
out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH47 in the stretch of land from Km. 30
to Km. 63 (SDO Office Bagli) in the district of DEWAS in the state of MADHYA PRADESH

[State: MADHYA PRADESH

||District: DEWAS

SI. No. ||Survey/Plot Number| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L3 L4 5 | 6 |
|Taluk: Bagli |
|Village: Bhamori |
|1 ||176/ 1 ||Private “Agriculture “ 0.03 (Hectare )“ 0.03|
2 17612 ||Private |Commercial || 0.003 (Hectare )|| 0.003]
|3 ||177 ||Private ”Agriculture ” 0.06 (Hectare )“ 0.06|
|4 ||29/ 1 ||Private ”Agriculture ” 0.05 (Hectare )“ 0.05|
|5 ||29/2 ||Private ||Commercial || 0.04 (Hectare )|| 0.04|
|6 ||30 ||Private ”Agriculture ” 0.04 (Hectare )“ 0.04|
17 32/1 ||Private |Agriculture || 0.0161 (Hectare )| 0.0161]
|8 ||32/3 ||Private ||Agriculture || 0.07 (Hectare )|| 0.07|
|9 ||32/4/ 1 ||Private ||Commercial ” 0.04 (Hectare )“ 0.04|
|10 ||33/ 1 ||Private ”Agriculture ” 0.04 (Hectare )“ 0.04|
|11 ||33/2 ||Private ||Agriculture || 0.03 (Hectare )|| 0.03|
|12 ||3 82 ||Private ”Agriculture ” 0.04 (Hectare )“ 0.04|
113 |1383/1 ||Private |Agriculture || 0.0325 (Hectare )| 0.0325]
|14 ||3 83/2 ||Private ||Commercial || 0.02 (Hectare )|| 0.02|
|15 ||3 85 ||Private ”Agriculture ” 0.02 (Hectare )“ 0.02|
|16 ||3 87 ||Private ”Agriculture ” 0.01 (Hectare )“ 0.0ll
|17 ||388 ||Private ||Agriculture || 0.06 (Hectare )|| 0.06|
18 |389/1 ||Private |Agriculture || 0.04 (Hectare )| 0.04]
|19 ||3 89/2 ||Private ”Agriculture ” 0.01 (Hectare )“ 0.0ll
120 |389/3 ||Private |Agriculture || 0.01 (Hectare )|| 0.01]
|21 ||390/ 1 ||Private ”Agriculture ” 0.02 (Hectare )“ 0.02|
22 |l428/1/1/1 ||Private |Agriculture || 0.03 (Hectare )| 0.03]
|23 ||428/2 ||Private ||Agricu1ture || 0.0152 (Hectare )|| 0.01 52|
24 |l428/3 ||Private |[Commercial || 0.005 (Hectare )| 0.005|
25 ||428/4 ||Private |Agriculture || 0.002 (Hectare )|| 0.002|
126 |l428/5 ||Private |Agriculture || 0.002 (Hectare )| 0.002]
127 |l428/6 ||Private |[Commercial || 0.003 (Hectare )| 0.003)|
128 |l428/7 ||Private ||Commercial || 0.003 (Hectare )|| 0.003)|
129 |l429/1/1/1 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025|
30 429117112 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025|
31 4293 ||Private |lAgriculture || 0.0025 (Hectare )|| 0.0025|
32 |1433/1/1/1/1/1 ||Private |Agriculture || 0.06 (Hectare )|| 0.06)
133 |1433/1/112 ||Private |Agriculture || 0.0082 (Hectare )| 0.0082)|
|34 ||436 ||Private ||Agriculture || 0.05 (Hectare )|| 0.05|
135 ll441/111 ||Private l|Agriculture || 0.025 (Hectare )| 0.025]
136 |l441/1/3/111 ||Private |Agriculture || 0.01 (Hectare )|| 0.01]
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137 |l441/1/32 ||Private [Agriculture || 0.03 (Hectare )| 0.03|
|38 ||453 ||Private ||Agriculture || 0.03 (Hectare )|| 0.03|
|39 ||46 ||Private “Agriculture “ 0.04 (Hectare )“ 0.04|
|4O ||461/2 ||Private “Agriculture “ 0.01 (Hectare )“ 0.01|
|41 ||461/3 ||Private ||Agriculture || 0.07 (Hectare )|| 0.07|
|42 ||461/4 ||Private “Agriculture “ 0.02 (Hectare )“ 0.02|
|43 ||466 ||Private “Agriculture “ 0.025 (Hectare )“ 0.025|
|44 ||48 ||Private ||Agricu1ture || 0.07 (Hectare )|| 0.07|
|45 ||488 ||Private “Agriculture “ 0.05 (Hectare )“ 0.05|
|46 ||62/ 1 ||Private “Agriculture “ 0.025 (Hectare )“ 0.025|
|47 ||62/2 ||Private ||Agriculture || 0.03 (Hectare )|| 0.03|
|48 ||62/3 ||Private ”Agriculture ” 0.04 (Hectare )“ 0.04|
|49 ||63 ||Private ”Agriculture ” 0.14 (Hectare )” 0.14|
|50 ||64 ||Private ”Agriculture ” 0.09 (Hectare )|| 0.09|
|Village: Iklera |
51 |1499/1/2 ||Private |Agriculture || 0.0728 (Hectare )| 0.0728)|
|52 ||502/1/2 ||Private ”Agriculture ” 0.0715 (Hectare )|| 0.0715|
[Village: Khedakhal |
53 [101/1 ||Private |Agriculture || 0.0433 (Hectare )| 0.0433)|
|54 ||104/1/1 ||Private ”Agriculture ” 0.057 (Hectare )|| 0.057|
55 |[104/2/1 ||Private Agriculture || 0.136 (Hectare )| 0.136|
|Village: Gadbadi |
|56 [18/1/22 ||Private Agriculture || 0.06 (Hectare )| 0.06|
57 |[18/2/1/3 ||Private Agriculture || 0.136 (Hectare )| 0.136|
|58 2711 ||Private |Agriculture || 0.0695 (Hectare )| 0.0695|
|59 ||28/1/1 ||Private ”Agriculture ” 0.075 (Hectare )” 0.075|
60 36/1/1 Private igﬁcul e 0.07 (Hectare ) 0.07
61 36/2 Private i;ﬁcul e 0.005 (Hectare ) 0.005
l62 3812 ||Private Agriculture || 0.0206 (Hectare )| 0.0206]
|Village: Dhantalab |
63 2922 ||Private |Agriculture || 0.021 (Hectare )| 0.021]
64 30/1 Private ig‘r’icul e 0.0408 (Hectare ) 0.0408
l65 34/1/111 ||Private |Agriculture || 0.0119 (Hectare )|| 0.0119]
|Village: Polay |
l66 ||552 ||Private |Agriculture || 0.0291 (Hectare )| 0.0291]
l67 ||553/1 ||Private |Agriculture || 0.1367 (Hectare )|| 0.1367|
l68 ||553/2 ||Private |[Agriculture || 0.3366 (Hectare )| 0.3366]
69 ||554 ||Private |Agriculture || 0.0273 (Hectare )| 0.0273|
70 |I555 ||Private ||Agriculture || 0.0303 (Hectare )| 0.0303)|
|71 ||556 ||Private ||Agricu1ture || 0.1541 (Hectare )|| 0.1541|
72 |557/2/1 ||Private |Agriculture || 0.0991 (Hectare )| 0.0991]|
173 |557/2/2 ||Private Agriculture || 0.0991 (Hectare )|| 0.0991|
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74 ||558/10 ||Private [Agriculture || 0.0034 (Hectare )| 0.0034]
|75 ||558/8 ||Private ||Agriculture || 0.0022 (Hectare )|| 0.0022|
|76 ||558/9 ||Private “Agriculture “ 0.004 (Hectare )“ 0.004|
177 567 ||Private l[Agriculture || 0.102 (Hectare )| 0.102]
|78 ||569 ||Private ||Agriculture || 0.0487 (Hectare )|| 0.0487|
179 570 ||Private [[Agriculture || 0.0337 (Hectare )| 0.0337]
180 |I571 ||Private [Agriculture || 0.0366 (Hectare )| 0.0366|
|81 ||572 ||Private ||Agricu1ture || 0.04 (Hectare )|| 0.04|
82 573 ||Private |[Agriculture || 0.0533 (Hectare )| 0.0533]
|83 ||574 ||Private “Agriculture “ 0.1663 (Hectare )“ 0. 1663|
|84 |575/3 ||Private |Agriculture || 0.0363 (Hectare )| 0.0363)|
85 ll617/1 ||Private Agriculture || 0.012 (Hectare )| 0.012]
86 ll618 ||Private |Agriculture || 0.0149 (Hectare )| 0.0149)|
87 |19 ||Private Agriculture || 0.0181 (Hectare )| 0.0181]
88 |l620 ||Private |Agriculture || 0.0189 (Hectare )| 0.0189]
89 ll621/2 ||Private |Agriculture || 0.0274 (Hectare )| 0.0274|
90 |l622 ||Private Agriculture || 0.0318 (Hectare )| 0.0318]
91 |l623 ||Private Agriculture || 0.0278 (Hectare )| 0.0278]
92 |l624/1 ||Private |Agriculture || 0.0324 (Hectare )| 0.0324|
93 |l624/2 ||Private Agriculture || 0.0329 (Hectare )| 0.0329]
94 |l624/3 ||Private |Agriculture || 0.2565 (Hectare )| 0.2565]
|95 |l624/5 ||Private |Agriculture || 0.3213 (Hectare )| 0.3213)
96 |l624/6 ||Private Agriculture || 0.0337 (Hectare )| 0.0337]
97 ||624/8 ||Private Agriculture || 0.0314 (Hectare )| 0.0314]
|98 |l624/9 ||Private |Agriculture || 0.0209 (Hectare )| 0.0209)|
99 |l625 ||Private Agriculture || 0.0176 (Hectare )| 0.0176]
[100 |l626 ||Private |Agriculture || 0.0606 (Hectare )| 0.0606|
l101 ll630/1 ||Private |Agriculture || 0.087 (Hectare )| 0.087
|102 ||632 ||Private ”Agriculture ” 0.1596 (Hectare )” 0. 1596|
[103 ll633/1 ||Private Agriculture || 0.2576 (Hectare )| 0.2576|
|Village: Chapada |
|104 ||175/1 ||Private ||Agricu1ture || 0.02 (Hectare )|| 0.02|
105 ||89s5 ||Private |Agriculture || 0.383 (Hectare )| 0.383)
[Village: Badi |
|106 ||10 ||Private ||Agricu1ture || 0.3517 (Hectare )|| 0.351 7|
[107 12 ||Private |Agriculture || 0.4778 (Hectare )| 04778
108 13 ||Private |Agriculture || 0.011 (Hectare )|| 0.011]
[109 16 ||Private [[Agriculture || 0.2179 (Hectare )| 0.2179]
110 18 ||Private |Agriculture || 0.5108 (Hectare )| 0.5108|
111 |l19/1 ||Private |Agriculture || 0.0744 (Hectare )|| 0.0744]
[112 19211 ||Private [[Agriculture || 0.2355 (Hectare )| 0.2355]
13 4 Private i;’icul e 0.0446 (Hectare ) 0.0446
114 ||s0/1 ||Private |Agriculture || 0.23 (Hectare )| 0.23]
115 ||50/2 ||Private |Agriculture || 0.3168 (Hectare )|| 0.3168|
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116 ||50/3 ||Private l[Agriculture || 0.2911 (Hectare )| 0.2911|
|Village: Karnawad |
[117 |[1241/1 ||Private |[Commercial || 0.0138 (Hectare )|| 0.0138]
118 |[1263/4 ||Private [Agriculture || 0.0964 (Hectare )| 0.0964]
|1 19 ||1263/5 ||Private ||Commercial || 0.1047 (Hectare )|| 0. 1047|
[120 |[1263/6 ||Private |[Agriculture || 0.0815 (Hectare )| 0.0815]
l121 |l1267/3 ||Private [Agriculture || 0.0159 (Hectare )| 0.0159|
|122 ||2080/1 ||Private ||Commercial || 0.0025 (Hectare )|| 0.0025|
[123 |l2080/2/1 ||Private |[Agriculture || 0.95 (Hectare )| 0.95]
[124 |12080/2/2 ||Private [Agriculture || 0.0737 (Hectare )| 0.0737|
|125 ||2081 ||Private ||Agriculture || 0.0358 (Hectare )|| 0.0358|
[126 |l2109/2/2/3 ||Private |Agriculture || 0.0056 (Hectare )| 0.0056|
[127 |[2109/2/2/4 ||Private |Agriculture || 0.005 (Hectare )| 0.005]
128 l2110 ||Private Agriculture || 0.0288 (Hectare )| 0.0288)|
[129 l2160/2/2/1 ||Private Agriculture || 0.023 (Hectare )| 0.023]
1130 |l2160/4/1 ||Private |Agriculture || 0.0119 (Hectare )| 0.0119|
[131 |l2180/2/2/5/1 ||Private Agriculture || 0.1339 (Hectare )| 0.1339]
[132 |l2180/2/4/1/1 ||Private [Commercial || 0.0814 (Hectare )|| 0.0814]
133 |[2180/2/4/2/1/2 ||Private ||Commercial || 0.0145 (Hectare )| 0.0145|
[134 l2186/1/1 ||Private Agriculture || 0.0138 (Hectare )| 0.0138]
[135 |l2186/1/2/1 ||Private |Agriculture || 0.04 (Hectare )| 0.04]
136 |l2186/2/1/1 ||Private |Agriculture || 0.04 (Hectare )|| 0.04|
[137 |l2186/2/2/1 ||Private Agriculture || 0.0208 (Hectare )| 0.0208|
138 l2195/11 ||Private Agriculture || 0.0212 (Hectare )| 0.0212]
[139 |l2195/2/1 ||Private |Agriculture || 0.0102 (Hectare )| 0.0102|
140 |l2195/3 ||Private Agriculture || 0.0109 (Hectare )| 0.0109]
141 2266/2 Government igﬁcul e 0.805 (Hectare ) 0.805
| Total|| 11.169)|

[F. No. NHAI/LA/2017/3(a)-Notif/PIU-Indore/3A]

SHAIKH AMINKHAN, Director
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